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SHRI SHABBIR AHMAD SALARIA 
(Jammu and Kashmir); I have an important 
point. 

THE DEPUTY CHAIRMAN; No more • 
important things. Now we shall discuss the 
communal situation. I think that is ■more 
important. Shri Mohammed Afzal. 
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THE DEPUTY CHAIRMAN; He wants to 

deny. Mr. Mohammed Afzal, please wait a 
minute. Maybe, he wants to react. Do you 
want to react, Dr. J. K. Jain? 

DR. JINENDRA KUMAR JAIN: Yes; the 
honourable Member was associating... 

THE DEPUTY CHAIRMAN; Please wait 
a minute. He wants to react. 

SHRI      SANGH    PRIYA    GAUTAM 
(Uttar Pradesh) • He must react how to 
prevent communal riots. 

DR. JINENDRA KUMAR JAIN; The 
honourable Member is associating my name 
with some news item. I do not know what he 
is trying to say. I make a statement in this 
House. I have not sent a single cassette to any 
PAC person in any manner. ' 'That is one. 
There are many cassettes going around. But 
my organisation is associated with the 
production of only one video cassette. The 
title of the video cassette is 

I make a solemn statement in this House. Not 
a word in the cassette is against anybody, 
neither against Muslims nor against 
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[Dr. Jinendra  Kumar Jain] 

any sector community. I make an offer to the 
honourable Members of this House that they 
must see that cassette and if they find 
anything objectionable in that (Interruptions) 

THE DEPUTY    CHAIRMAN: Please let 
him say what he wants. 
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DR. JINENDRA KUMAR JAIN; Madam, may 
I  react to this? 

THE DEPUTY    CHAIRMAN: Okay. j 
React. 
 
j 

DR. JINENDRA KUMAR JAIN; Madam, 
he has said certain things. I am sure... 
(Interruptions) Madam, the hon. Member has 
Said that I have made a cassette on Ayodhya. 
He is right. But he should also know that I had 
also made a cassette on Maliana, he should 
also know that I had also made a cassette on 
Hashim-pura, he should also know that I have 
the recordings of the killings in Bhagalpur, 
and he should also know that my team is 
working to make cassettes on Aligarh and 
Khurja. But... (Interruptions) 

 

THE DEPUTY CHAIRMAN: Now we are 
not keeping a record of the account of this.. 
That is the job for the Income-tax, not for us. 

DR. JINENDRA, KUMAR JAIN: Madam, 
let me answer. 

THE DEPUTY    CHAIRMAN:. Don't 
answer. You answer it to the Income-lax. not to 
this House. Please sit down. (Interruptions) 

DR. JINENDRA KUMAR JAIN; Madam, 
the hon. Member has made a very ■ important 
remark. He is a very responsible, experienced 
Member. If it was a matter concerning with 
income-tax, this great man would not have 
raised the issue here. He thinks that somebody 
is trying to make money at the cost of the 
national interest. Therefore, he has expressed 
this. Do I not have the responsibility, Madam, 
to tell my senior colleague that he is not fully 
acquainted with the facts? He should know that 
maybe 10 or 15 days back, the studio of mine 
where an investment of crores of rupees has 
been put in out of the borrowed money from the 
commercial banks has... 
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THE DEPUTY CHAIRMAN: Mr. Jain, 
may I remind you that your name is before me 
and you are going to make a speech? I will 
give you two more minutes to add to whatever 
you speak. I will give you two more minutes 
to ^peak about it and you can satisfy him. 

 

THE DEPUTY      CHAIRMAN; Mr. 
Afzal, will you please      conclude      your 
speech? 
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PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): What is he 
saying?      You see the records. 

THE DEPUTY CHAIRMAN; [ will go 
through the record. 
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THE DEPUTY CHAIRMAN: The House 
is adjourned and we will meet again at 2. 30 
P. M. 

The House then adjourned for 
lunch at thirty-three minutes past 
one of the clock. 

Tht House reassembled after lunch at 
thirty-three minutes past two of the clockj   
[The  Vice-Chairman  (Shri  M. A. 
Baby in the Chair. ] 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY); Before we resume the discussion I 
would like to make an announcement that at 
quarter to three the Minister of External Affairs 
would make a statement on the issue raised 
earlier in this House regarding the visit of the—" 
Foreign Minister of Iraq to India. Yes, Shrimati 
Remuka Chowdhury to resume discussion. 

SHRI JAGESH DESA1 (Maharashtra): I 
must compliment the Minister. He is very 
prompt. 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE- 
COMMUNAL SITUATION IN THE 
COUNTRY—(Contd. )        ......................  

SHRIMATI RENUKA CHOWDHURY 
(Andhra Pradesh): This debate is going^ on in 
the Parliament since yesterday and we are 
witnessing yet another reduction of reality into 
statistics. The matter that this country has been 
seized with is a failure   of   nation-building. 
Why   is     it 
that time and again we come back to Parliament 
to discuss the merits of secularism? Secularism 
is not a god which we are to deify or worship. 
Secularism is a way of life, it is the spirit in 
which we all live together collectively and 
singly in this social fabric, and I feel, it is really 
pretentious that we sit here"° """ today and start 
speaking on an ode to secularism. The absolute 
failure that the nation is seized with is nation-
building Why is it that after 47 years of indepen-
dence we are standing up and talking on a   
subject   like   this?    This   is   something 


